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FOURTH ANNUAL REPORT AND
ACCOUNTS OF THE NATIONAL TEX-
TILE CORPORATION LTD. AND THE
RELATED PAPERS

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI PRANAB MUKHER-
JEE}: Sir, I beg to lay on the Table a
copy each (in English and Hindi) of the
following papers, under sub-section (1) of
section 619A of the Companies Act,
1956:.—

(i) Fourth Annual Report and Ac-
counts of the National Textile Corpo-
ration Limited, for the year 1971-72,
together with the Auditors’ Report on
the Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(if) Review by Government on the
working of the Corporation [Placed in
Library. See No. LT-5168/73 for (i)
(ii).]

NOTIFICATION UNDER
DUSTRIES (DEVELOPMENT
REGULATION) ACT, 1951

SHRI PRANAB MUKHERJEE: 1
also beg to lay on the Table a copy (in
English and Hindi) of the Ministry of
Industrial Development Notification 8.0.
No. 259(E) dated the 3rd May, 1973,
under sub-section (2) of section 18A of
the Industries (Development and Regu-
lation) Act, 1951. [Placed in Library. See
No. LT-5169/73.]

THE IN-
AND

NOTIFICATION UNDER THE INDIAN
TELEGRAPH ACT, 1885

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): Sir,
1 beg to lay on the Table a copy each
(in English and Hindi) of the following
Notifications of the Ministry of Commu-
nications, under sub-section (5) of section
7 of the Indian Telegraph Act, 1885:—

(i) Notification G.S.R. No. 526,
dated the 23rd April, 1973, publishing
the Indian Wireless Telegraph  Rules,
1973.
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on the Table

(ii) Notification G.S.R. No. 529,
dated the 23rd April, 1973, publishing
the Indian Wireless Telegraphy (Com-
mercial Radio Operators Certificates of
Proficiency and Licence to operate Wire-
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tess Telegraphy) Amendment Rules,
1973.
[Placed in Library. See No. LT-5170/

73 for (i) and (ii).]

ADDENDUM TO THE STATEMENT

LAID ON THE TABLE OF THE RAJYA

SABHA REGARDING GOVERNMENT

| DECTSIONS ON THE REPORT OF THE

ADMINISTRATION REFORMS COM-

MISSION ON  POSTS AND TELE-
GRAPHS

SHRI JAGANNATH PAHADIA: I also
beg to lay on the Table a copy (in English
and Hindi) of an addendum to the state-
ment laid on the Table of the Rajya Sabha,
on the 3rd May, 1973, regarding decisions
taken by Government on some  major
recommendations contained in the Report
of the Administrative Reforms Commis-
sion on Posts and Telegraphs. {Placed in
Library. See No. LT-5170/73.]

CLARIFICATIONS IN RELATION TO
STATEMENT ON DROUGHT SITUA-
TION IN THE COUNTRY

MR. CHAIRMAN :
Kant.

Yes, Mr. Krishan

SHRI KRISHAN KANT (Haryana) :
Sir, the statement given by the hon. Mem-
ber yesterday is a very complacent state-
ment.

[MRr. DepuTY CHAIRMAN in the Chair.)

It gives details of what happened last
yvear and how the drought situation was
| dealt with in Maharashtra, Gujarat, Rajas-
than and other places. When we gave the
Calling Attention Motion early, what we
| wanted to know was about the situation in
! UP and Bihar now, because according to
the reports, the drought situation is getting

very serious I am sorry that in spite of
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[Shri Krishan Kant]

the fact that drought afflicts some part of
the country every year and we spend crores
of rupees, there is no visible effect of the
schemes that are undertaken.

MR. DEPUTY CHAIRMAN
Krishan Kant, you ask the question.

SHRT KRISHAN KANT: T am coming
to that, Sir. There is no visible effect of
the schemes that you are putting and you
are spending money on them. In the
bulletin of the Government of India, Minis-
try of Agriculture on the drought relief pro-
gramme, it is mentioned that a provision of
6 crores of rupees had been made for
Bihar but only 89 lakhs of rupees have
been spent during the year 1972-73 up to
December last year. Sir, in Uttar Pradesh,
a provision of 12 crores of rupees was
made, and only 4.34 lakhs of rupees have
been spent. I want to know  whether
this is the method by which you want to
fight the drought and whether the Gov-
ernment of India has drawn up any pro-
gramme so that the drought situation
does not recur vyear after year. [
would like to know from the hon. Minis-
ter whether he knows that according to the
reports people have already started mov-
ing from the villages to the towns and
cities. And that is in Uttar Pradesh.
And it is reported in the Indian Nation
of July 19 that people have already started
moving from the rural areas of Mirzapur
to Banaras. There the kharif has been
destroyed and the Bhadai crop has also
been destroyed. In the light of that, may
I know from the Government as to what
they are going to do?

Mr.

MR. DEPUTY CHAIRMAN: You
must be brief. There are a number of
people.

SHRI KRISHAN KANT : But ths
is a very vital question. I will take a
minute or two more. Last year, we dealt
with this matter. The hon. Minister has
made a mention of two things in the state-
ment. Number 1:if the Uttar Pradesh and
Bihar Governments come to them, they
will give relief and help them as far as
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they can. And number 2: They have men-
tioned that about Rs. 148 crores were
made available to the States in addition to
the short term loan for this so-called crash
agricultural programme. What has bap-
pened to the crash agricultural programme?’
When Rs. 160 crores were spent last year
in the States, Rs. 37 crores were given to
Bihar. What has happened to these
amounts? There has been the same Gov-
ernment the same Minister, spending all the
Rs. 37 crores. Yet the production has
come down. How? There is some golemal
going on there, In Bihar it is reported
that procurement of foodgrains is not from
 the farmers but from the fair price shops.
! The grain is being taken, collected and

And that is the collection

sold like that.
by procurement. Another point which he
The

has not mentioned is about deaths.
' Government may accept about the deaths
"or not. Here is what an editorial of the
Indian Nation mentioned. A correspon-
dent of the Indian Nation had gone to
Jamui and reported that one of the families
consisting of husband, wife and a married
daughter has committed suicide by taking
poison saying that they could not go on
without food for a number of days.
Whether the deaths have taken place or
not, people are taking poison because they
cannot have food.

MR. DEPUTY CHAIRMAN : You
will have to end.

SHRI KRISHAN KANT : 1 would
like to hnow whether the Government of
India feels that the Bihar Government is
really competent, if it is given all the
assistance, to utilise and give it to the
people. Sir, here is a very interesting
statement by a simple and innocent Chief
Minister who says on the 21st of July:
“We waited for rains till today. Now
the time has come to take up the matter
very seriously.” Sir, here is a Chief
Minister who says, “We waited for Lord
Indra. Now we take the situation seri-
ously.” Do you think that this State Gov-
ernment, this Chief Minister and such
people sitting there can solve the problem
even if you give all the money to them?
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SHRI A. G. KULKARNI (Maha-
rashtra) : Was it the new Chief Minitser
or the old Chief Minister?

SHRI KRISHAN KANT : Mr. Gha-
foor.
SHRI A. G. KULKARNI : Then he

will say “Allah”. He will not say “God”.

SHRI KRISHAN KANT : May I
hnow whether the Government of India,
taking into consideration the kind of State
Governments it has in the States and
seeing their incapacity, is going to give
all the money to them or whether it will
have its own people there so that all the
programmes, irrigation programmes,
minor irrigation programmes, etc. are
implemented? The Gangetic basin in
Bibar and UP is such that if you had
tubewells there, if you had electrified
them, with all the instructions given last
year, and if you had implemented the
crash programme, then, this shortage
would not have been there, May I know
whether there is not bungling in Bihar
and UP? What is the Government going
to do about meeting the situation in both
the States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE) : 1 appreciate
the concern of the honourable Member...

DR. TRIGUNA SEN : Do you?

SHRI ANNASAHEB SHINDE
fortunately much of the information
which the honourable Member is giving
to the House is a week old, because re-
cently, during the last five or six days,
both Bihar areas and East UP region have
received very widespread rains. We our-
selves were worried about the developing
situation because we thought that there
would be considerable damage to the
Kharif crops in those areas if we had no
rains there, and naturally......

: Sir,

SHRI A. G. KULKARNI : There is
no point in talking about the rains which
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we are having today. What about the
present starvation deaths? Provide some-
thing for the present and not talk about
the coming rains. The rains are coming
now all right. But what about the starva-
tion deaths that are taking place just now?

MR. DEPUTY CHAIRMAN : Let him
complete his answer. You are going to
get your chance.

SHRI KRISHAN KANT : Mr. Deputy
Chairman, I have no objection to the
Minister talking of rains coming now.
Even with the present rain, the Bhadoi

crop has been completely destroyed. He
is not referring to that. I want to know
what the situation is?

SHRI ANNASAHEB SHINDE : We are
aware of the implications of the delayed
rains. But what is to be appreciated is

; because of the wide-spread rains now there

is a basic change in the situtation now, be-
cause, as I said, we ourselves were wor-
ried about the impact of lack of rains on
the national economy as a whole. But now
we have widespread rains in the drought-
affected areas also. The drought-affected
areas in the South, Rajasthan, Maharashtra,
Gujarat, Mysore and Andhra have received
very good rains and there has been exten-
sive kharif sowing. What the honourable
Member has to appreciate is in this coun-
try high fluctuation in production of food-
grains comes because of shortfall in pro- -
duction of coarse grains. This year
fortunately all the areas, mainly
growing coarse grains, have received very
good rains, With this rainfall in Bihar and
UP I am hopeful—Members may say I am
over optimistic—that the country is in
now for a veiy good kharif crop. And
therefore, honourable Members need not
unnecessarily create panic or unnecessarily
create a feeling that there is going to be
a lot of difficulty in the coming period.
1 know some difficulties would be there.
But because of these rains I think we are
in for a very good kharif crop this year.

1 That is pumber one. Secondly, as far as
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[Shri Annasaheb Shinde.]

production aspect of the problem goes, he
said that large amounts were given to the
State Governments and he wanted to know
whether those have been properly utilised
or not. I cannot say of marginal cases,
there may be marginal cases here and
there, there may have been some wastage,
etc. But I wish the honourable Member
had accompanied me to Gujarat or Maha-
rashtra. For the first time in the history of
this country a very useful work was carried
on by these State Governments with the
guidance of the Centre. We insisted that
the content of the work should be produc-
tive . .

SHRI KRISHAN KANT: I am asking
about Bihar and U.P. You are not coming
to that.

SHRI ANNASAHEB SHINDE : I am
coming to that. But you had asked about
these other States also. I am sorry the
honourable Member forgets his own ques-
tions. He asked whether the amounts that
had been given were spent or not. He
referred to the amount of crores of rupees
given by the Government of India and
asked whether they were used properly and
usefully. 1 am replying to that part of
the question. As far as that part of the
question is concerned, for the first time,
very large productive works were taken up
by these State Governments for drought
relief. 1 think that would go a long way
in providing protection to the drought-
affected areas. Then the honourable Mem-
ber referred to starvation deaths. I think
my senior colleague has already mentioned
about it on the floor of this House. We
have no independent machinery to verify
this thing, but any allegation made or any
information of starvation deaths given
here, we take it very seriously and we refer
it to the State Governments. And so far
no State Government has reported any
such deaths. They have said that they
have made necessary enquiries and they
thave not corroborated any case of starva-
tion. If we get any information as a result
of enquiries from the State Governments,
we shall be glad to share our information

[RAJYA SABHA]

}
'
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with this honourable House. Then, as tar
as Bihar and U.P. are concerned, in Bihar
there is a popularly elected Government... .

SHRI J. P. YADAV (Bihar) : But there
is no popular Minister there.

SHRI ANNASAHEBR SHINDE: . . .
and to the extent possible we have helped
them. Now we have lot of experience in
fighting drought, especially after that
notorious drought of 1966-67 in Bihar and
U.P. Then for the first time irrigation
works were taken up. Similar activities
could have been taken up this time also.
But now rains are there, transplantation
will be taken wp. In eastern U.P. paddy
could not be sown earlier. But bajra
could be sown. Even in normal years
transplantation takes place till the end of
August. Therefore, we need not be pabi-
cky. Things are expected to proceed well.
But in a large country like ours, there
may be some pockets here and there where
the rainfall fails or where there are defi-
cient rains. For that we will take ade-
quate care. We will consult State Govern-
ments and whatever assistance is required
will be given.

SHRI KRISHAN KANT : He has not
replied to two of my questions. Have you
any plans for Bihar and U.P. to provide
permanent work of irrigation? The Minis-
ter said that since the rains are there, it
may not be required. That is again a com-
placent outlook. For starting irrigation
works, are you prepared to set up your
own cells there?

SHRI ANNASAHEB SHINDE : There
Is a well-set practice under which Central
teams visit the States and there are broad
guide-lines to the effect that the content
of the work should be productive. Basically
they are irrigation works, tube-wells, lift
irrigation, bunding of nallahs, etc. We
will give necessary funds to the State
governments for this purpose.

N T gEE AR : STaATIfa WEeg,
TTFTE T @Ry AT g9GT @ Ay qgREy
T oaed faaew § g@ § 9w gu anw
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g%z & AT 2, AFA @ grogrg w1
IFA HAS F GAT FT HH AT G
foar Iwd A agmE W Arag € 1 fage &
TR T AN Fgd W g | &Y @) ofwq,
fagre & qeg wl 3@ waw A F3§, A@
qg ot F oA T A oF 1 fassh w1
T FA-F77 fag 1 TEqE F@ @ 1
gEasy g g e W&l oz &
gafae, & AT @rgar g, ¥ @ A
fafrdt & o "l ot W fofaedy &
g ATTATT Fg7 97 @7 & fF foaw savar
3 F7 ¥ gy & AT wA v 25 wfowa
A ¥ QU Adr sy, g arow faere
F fedt ot dax gTRE W 9 AW wAS
O} oA oy agr wEwd, weedl,
T W AFTI AT AW grar & A fage
T Fe7 BT & FI4 AT AIC My &
a1 G E ) g @ ¥ ardewe (fasn
TATA) T FOT FAT, A WAF WA
fagmas @2 o, S a0 AR {F ¥ A W
qE | @ AT WA FT FH F FTIT A
Ft ATE o AT qeAr qwEt 2o oA &
ST AFA g, AT F WG T fpaar
st qf7 "R A @ W fEaT wAT ww
I fear 7

U I & A7 MAAT AgQr g wewre
AreATT FFAT & FeqraA wfaw a3 F fam
f smg @raatd a0 9% 2, 99w
#m w0 fau germafe @ ¥ fam o g
afew Ik T Zgadw w1 oW Q awar F,
T ofrgn &= 45 %7 § ) @  qear Tngar
g T FOU FTE S A wr, R owaw 2
g, IT QT FT 947 g7 7 T GF A gy ?
¥ ag ff wAAT A g e oA mar A
LG LU e AR I R A
e feq &, Jrared ae™ Ar gfee &, Sawy
| gAT ar AE 7

Ta® A9 @, AT ;O g 5 d@a
oA gar w2, mafy frew owia
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YA § W ANTATC AT FHEE &L AT
AYE FE AW F ARG AW wERd &
faer &Y 4% 2 1 gaifem @w e AR
% AR A ¥ fedt o @ d e
gm & fF fFm g AT 39 a-
AT FAM W 2T AFW FoFTCT dT F
ferpre go &7

T A HEAT § g W@ fF wgrae
¥ & A fgew ¥ wrow AW @z g W
T | 37 ity § oF A w7 FiFET
g g f& o7 g fagw w7 owd aw
F FW A FN qATT F O @A F
o1 39 aX W & wivwrw w7, Wt
¥ oAw w1 oFmEd dur @Y S & gafag
¥ FEE ¥ @A A g fe o# ey
FIFAT AT K% TF FTEARS TE FLA AT IEY
2, foedy wiaew 3w Ag 71 Fehardt wwe
W W fer 7 98

SHRI ANNASAHEB SHINDE : Sir,

if my honourable friend has some grie-

vances against the Bihar Government, 1
have no replies for that. But my own
feeling 1s that as soon as the drought situa-
tion started developing there, the Bihar
Government took immediate steps for

providing employment to the people and

they also approached the Centre both for
financtal assistance

*ft waw e (3eqe w3or) FET &1 wOw 4
Ave § w71 F AT o A AT W FgAr ¥

SHRI ANNASAHEB SHINDE . and
also for foodgrains. As I said earlier in
vreply to Mr. Kiishan Kant, during the last
week and particularly during the last two
days, there has been a considerable im-
provement in the situation in Bihar which
has received veiy wide-spread raims.

st wTEvEl N6 Oy ;. F a1 99 &
FET FY AT Y qAT FE G LN T AW
s gar @E @ S wwr 3, A wwE
a6t & fez g7 avg * feafq dar 7 g AT
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[t el wave avaa]
w7 Ft fme gw oaw @ feafa Gar

st Igmawmfa © 9 AT 9 Al

AT FE I | IAHT 99§ 0 W T
g AT AT A F a3 0T 1 I
At 0O & afad |

SHRI ANNASAHEB SHINDE : Let me
<omplete my reply and if you have any
queries, you cans ask Jater. .

Sir, as I said earlier, there is a quanti-
tative change in the situation as a result
of the wide-spread rains. If the rains
would have really not come, then really
the situation would have been very diffi-
cult and perhaps we would have been re-
quired to organise relief measures on a
very extensive scale. As I said earlier,
even if there is a need now in certain
areas we are not hesitant to help. But as
far as food requirement is concerned, we
will take into consideration the reasona-
ble requirements. But what is to be

_ understood is—and I would very much like
to have the co-operation of the honou-
rable Member in this—that in Bihar we
find that though we are giving the requir-
d quantity of foodgrains, there is no pro-
per distribution arrangement. Unfortu-
nately, in Patna, for instance, we find
there is a population of about 4.55 lakhs
‘while the units operating are for 24 lakhs.

AN HON. MEMBER : For the whole
of the country.

SHRI ANNASAHEB SHINDE : Not
for the whole of the country. What 1s
necessary is that when we allot foodgrains
to the State Governments, we have to en-
sure that it reaches the needy persons, it
reaches the persons with lesser purchasing
power and the people with fixed incomes,
etc. Therefore, these are the matters that
are to be taken into account and so far
as Bihar in particular is concerned, we
have drawn their attention to this aspect

and they have to make proper distribution
arrangements.

[RAJYA SABHA]
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Y FTEEEt wAE oWy g @ A
qay ATGE T g !

SHRI , ANNASAHEB SHINDE :
Therefore, in Bihar, before large quanti-
ties are sent there, we have to strengthen
the distribution arrangements and ensure
that the foodgrains reach the needy people.

are taking up particular relief measures by
and large they should be for providing

Then, Sir, about the general policy the
honourable Member said that when we
employment and the amount that we spend
should be usefully spent. It is for both the
purposes, that is, for providing employ-
ment and, at the same time, for increas-
ing the agricultural production. Now,
Sir, the honourable Member also raised
another question as to what happened to
the amount which was spent last year as
part of the emergency production program-
me. 1 can only submit that specific schem-
es were identified and the money spent for
them. I would again concede—Il cannot
say about marginal cases—that here and
there wasteful expenditure might have been
incurred, But, by and large, our reports
from Bihar indicate that so far as last year’s
emergency production programme is con-
cerned, the substantial amount which have
been given by us have been used for the
same purpose, for the lift irrigation schem-
es and for having more irrigation schemes
for increasing agricultural production.

=t Taw e o osime, 3 ag A ger
AR @€ wew g fF e awe {% s
A6 ¥ G AR WET | AG TR
eqf & IaHT A farei Tad A gaT | A
qear & & amawyr fafaedY ) a= wow-aaw
g fx gat @ A frn, 9@ Gur @9
frar, =1 siefea & fEan, we S
feafa & SUFT wgaT™ A AE F G graT |
g § IO @ WY AN AEA |
g AW S § 5 oge fa 0@ § faed
AT T TS gl @ g1 9 e
F AT TETH T A § AR I T
aEe & | § 9T 9 § o ofem
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F faw waddic #F o = = A D
7 & AlfF agr 19T A & | AU JA A7
t fF foaa &y & atfer Y g7 &, T@0
e & feafs w9 9% A oft, @@ @R
gy, fawer a1 AL | W oAEw q e
¥ aTe w9 "Wy & % a9 dmra v a1 |
@ Sy fe ogewr afew o Fmm @ waR
fizy Am—-wT & f@Am §w Sg--700
FOT ¥ wumEr g9 fwar | ® srAAv =TEar
7 fF 5 = ¥ Agras, AU, U,
g AT wry wRW 7§ e & frEe
¥ frat mgmAr & T AR aer &y fead
qEAAT TFFET AT ° 60 ;F T A
fear, AT @e-argd FFAT T § | /Y
IAEANT a8 & & 39T AT TR ¥
Wt oifaferr & wA fFan | AR 3B W
F qIAH F AT ¥ SAET THIE AT E
# Aw A@r dav avzan; F0fE fog argg o
gAaTeT g WG | gEA A § Ag qA
" WA g-~gFIN AT AW @ <A 7, AfEd
T &4 g W @A & fF 9T g ®
TR 2 oA A ¢ s WG aar g fa
I gEEl J & et feed el g AT
ot fagr @ ?

WY g FEA 0 AEAE FT foar

ot Agw fe@T - SEER FEA R AT
T Fg W g | Tem FE fw afor @
T E 1 faRR & o) 50 AT WIEHT
qg F FX X, WRAMT F FTARK G G
&\ WY qIIAT WEAAET BT AT FEY 1 E
wAAF a9 ¢ fF agr gar & A aE S
F AW oEn &g @ ¥, d4 fF FEEw

“Rome was burning and Nero
fiddling”.

# agr wgw =mgwm g, fv fwd go o
# foadt ot gaa @ 9 arfar @ gd
2 g aewd F fo g fF 50 9
e @At 49 swm o gr g g+ &l

73 SRAT AR E R IER W Ao |

[26 JULY 1973}
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fagre #1 o7 A% oA fFAd TR e
g4y ¥ AT fEat Taee O & s w7
[Time bell rings}

SHRI NAWAL KISHORE : Sir, I am

one of those who try to observe as much
discipline as possible. ...

(Interruptions)

SHRI K. CHANDRASEKHARAN
(Kerala) : There are others also . . .

SHRI NAWAL KISHORE
of those.

: 1T am one
I did not say, ‘I am the one’

MR. DEPUTY CHAIRMAN : I am
trying to explain. There are a dozen
names.

SHRI NAWAL KISHORE : Only one
question.

A @ W g gd o Shwr #

TEAT TE 1 FE ogaEr @A wE ar |
& Srat =g g f99 & ¥ q@ 7w
ot agr Iw1, W@, AEAT 9T geay A
ot faT & feara & e gy faet ?

SHRI ANNASAHEB SHINDE : Sir, as
far as the general situation is concerned,
I have already made certain observations
But the hon. Member has still some doubts
that what I am saying is not perhaps a
correct assessment. 1 know the hon.
Member is such a senior politician, But
we also have some means of knowing the
position in eastern U.P. Twenty per cent
of the land destroyed can be used for
bajra sowing because . . .

SHRI M. P. SHUKLA (Uttar Pradesh) :
You are not aware of the position now...

SHRI ANNASAHEB SHINDE :
can ask independently . . .

You

SHRI M. P. SHUKLA : I will not get
time; therefore, I am saying this now...

(Interruptions)
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SHRI ANNASAHEB SHINDE ° Ac-
cording to the technical advice, up to the
first week of August, bajra sowing can
take place Some other strans of rice can
be transplanted 1 think the hon Member
would also concede that the position would
have really been difficuit but the rain has
made all the difference. After the ramns,
what are the problems? These problems
are providing seeds, providing taccavi, etc
These problems we take up with the State
Governments We attend to these prob-
lems and even if after that there are some
parts where employment needs to be pro-
vided, we take necessary steps The hon
Member made an observation that this
statement is self-praising What I have to
submit for the sympathetic and kind con
sideration of this hon House “is that this
country has experienced one of the most
unprecedented  drought during the last
year | must tell you that because 1 come
from the hard-core area of drought
year, though I could not speak publly,1
was frightened I thought that the situa-
tion might get out of our control and we
mught not be in a position to manage the
drought That was my own impression
Later on the drought relief operations were
organised = Whatever may be the weak-
nesses of those operations, T must say that
for the first time such large scale opera-
tions were organmised in this country and
never before such things had happened 1n
this country The 1966 67 drought was
nothing as compared to last year’s drought
and Shn N G Goray who toured those
areas, will corroborate what I am saying

SHRI N G. GORAY (Maharashtra) :
Wait till T speak.

SHRI ANNASAHEB SHINDE - What
I am saying 1s a fact because you have seen
those areas If we faced such an-unprece-
dented drought by providing help, food and
employment to people, I do not think we
will fasl if some difficulty amses in East
UP and Bihar

SHRT CHANDRA SHEKHAR (Uttar
Pradesh) East UP and North Bihar
are three times of Guijarat, My,ore and

[RAJYA SABHA]

Last !
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Maharashtra drought affected areas The
problem 15 much more sertous than what
it was last year

SHRI ANNASAHEB SHINDE We
are aware of 1t I think we will not fail
i our duty to take all necessary steps to
face the difficulttes We will stand by our
people whatever may be the difficulties
and we will see that in such a difficult
pen‘od the people are given necessary help

SHRI THILLAI VILLALAN (Tamil
Nadu) Betore I put my questions for
clarification, T want to read 4 lines from
the statement .

“Central Finance Assistance for dro-
ught relief totalling Rs 191 365 crores
was released during the year 1972 73
i end a further amount of Rs 97 85 crores
' has been given to various State Govern-
ments 1 the current financial year™

‘ Besides, undet the Emergency, Agri-
cultural Production Programme, formu-
lated and implemented to increase the
production of rabi and summer crops,
¢ sum of Rs 148 crores was made avat-
fable to the State Government in addi-
tion to short term loan of the order of
Rs 99 crores for agricultural inputs ’

MR DEPUTY CHAIRMAN You ask
'the clarifications The statement 1s already
before us 1f you go on quoting from
the statement, you will be consuming
time We are already short of time 1 just
told Mr Nawal Kishore that there are a
dozen speakers

SHRI THILLATI VILLALAN I am
gomg to ask my clanfications Sir, this
Government has no mmmediate and direct
control over the terntory or the people 1n
this country They are having control only

through the State Goveinments The
State Government 15 a hmb of the
Central Government 1 find that

whenever this financial assistance 1s given
to Maharashtra Andhra or UP, there is
‘ a practice of sending a Cential team to
| the States Only after getting thewr report,
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they are given financial assistance. It is
something like suspecting one’s own limbs,
The State Governments are supplying all
the facts and figures and they give their
requirements after taking the situation in
the State into consideration. Even after
getting the report of the State Government,
the Central Government is sending a team.
They tour all over the State for weeks to-
gether. Then they return and submit their
own reports. Only after that, they fix the
amount of assistance that is to be given.
This is only, I think, for delaying or re-
ducing the amount required by the States.
1 would like to know whether this practice
will be given up at least in future.

My next question is this,
vention is better than cure. Every year we
are having these sorts of statements and
discussions about drought. Instead of hav-
ing this, I would like to know whether the
Government is going to think over or
formulate any permanent scheme to meet
the drought situation which we are facing
every year in different parts of the country.

SHRI ANNASAHEB SHINDE : I am
sorry the hon. Member does not seem to
be well conversant with the procedure we
follow in providing relief or giving assis-
tance to the State Governments. It is a
very well established procedure because
according to the recommendations of the
Fifth Finance Commission the State Gov-
ernment themselves have to provide for
certain amounts in their budget for natural
calamities like drought, famine etc. When-
ever such a situation develops they have
not to wait for any direction or advice
from the Centre. They have immediately
to take up the work and as soon as they
come to the conclusion that the amount
provided in their budget is inadequate for
meeting the requirements of the situation,
they write to us saying that they would
like to have Central assistance because
the amount provided for in their budget
is likely to be exhausted. So, they need
not wait. They are supposed to continue
and take up the works depending upon the
situation. ‘Then the very purpose of send-
ing a Central team i3 to avoid redtapism.

20 RSS/73—6.

We know pre-
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Earlier what used to happen was that after
the report was sent to the Centre, the repre-
sentative of the Planning Commission or
the Ministry of Agriculture used to go
there, discuss the matter with the State
Governments and thus a lot of time was
wasted in this. Red-tapism was involved.
Now the Central * teams are constituted
wherein therc are representatives of the
Planning Commission, Ministry of Agri-
culture and the Ministry of Finance. They
submit a combined report. There is no
red-tapism and this system is working very
well. Our experience is that this system
needs to be followed, there is no need to
modify this system basically.

As far as the second part of your ques-
tion regarding permanent measures is con-
cerned, actually the Government has taken
up a Rs, 100 crore permanent programme
for drought-prone areas in the S5th Plan.
The provision in the drought-prone areas
is to be made more. After all, it is a
long-term  problem, it is not a magic.
We cannot provide protection to these areas
by doing some activity for a year or so.
Apart from the measures that we are tak-
ing, we have a permanent programme of
Rs. 100 crores for the drought prone areas.
Fifty-four districts in the country have
been identificd and we propose to extend
this programme to these areas in times to
come.

SHRI S. G. SARDESAI (Maharashtra) :
The situation is worsening very fast and
there are certain aspects of this question
arising out of the drought situation last
year which are becoming very acute.
What I find both from the statement which
was presented to us and from the various
replies, it is just these aspect of the ques-
tion to which the Minister has not replied.
I want to place a very simple fact. You
have the experience of Maharashtra al-
though the problems do exist elsewhere
also. In Maharashtra nearly 40 to 50 lakhs
of workers were employed on the relief
works. Now rains have come. It is a
fact that ploughing and sowing has started,
yet not even 6 or 7 lakhs of these workers



163 C'anfi 015 refating to [RAIY A SABIA]

{Shri S G Sardeshi]

have gone back. Let us ash this question-
Why is 1t that the majority of the workers
are still there? 1t 1s for the simple rea-
son which everbody knows, that last year
there was a tremendous destruction of cat-
tle, Now these people want cattle, they
want arrangements for ploughing, they want
seed, they want other implements They
want lots of things and they wan! credit
Unless these things are given, despite the
rains, you won't have all the sowing or
ploughing that you want. I am just return-
ing from these areas A number of peasants
have told me about this. The Govern-
ment has come out with a statement that
they are going to do this and that but I
can say that the ploughing has become
very difficult These are the questions
that we have to face, not something which
we did last year, which we discussed

The second pouwnt is, these relief works
which are still continuing, they will have
to continue further until they are able to
go back The wages have been reduced.
Actually, the supply of grain has been re-
duced from two to three kilos. I have

seen in many places, because of the rains, |

their living and working conditions have
become very difficult And the problem
of epirdemics 1s also there These are the
questions on which the Government should
concentiate and not tell us something which
they did last year

Now, so far as the supply of grans is
concerned, you know that there are parts
of Maharashtra which, despite last year's
drought, had good crops The Khandesh
District had a very good crop, a few dis-
tricts in Vidarbha had very good crops of
jwar. Now, what happened last year?
Despite all the statements of the Govern-
ment, the actual levy on the procurement
of jwar was very badly done. I come
from an area where actually organised,
disciplined and peaceful dehoarding 1s go-
mng on There 15 no looting, nothing of
the kind. I must say that in cerlain pla-
ces even the police cooperated because
they knew what the alternative was.
Huge quantities of grains were dehoarded

Statemznt on drought situation 164

in an organised fashion, they were distri-
buted and the money was given back to
the owner. These things have been done
This jwar 1s there. Do not tell me that
there 1s no jwar mn Vidarbha and Khan-

desh districts.  Recently, all restrictions
on the movement of jwar have been
withdrawn and jwar is selling bet-

ween Rs. 2 and Rs. 250 a kilo in those
areas. Of course, they claim to send 1t
to Ahmed Nagar, Sholapur and Aurangabad.

These aie the three 1ssues  which,
according to me, are most important and
vital and which are today facing us; it
s not something which happened last year
Firstly, there should be a  tremendous
supply of cattle and credit for new sowing
and this must be done, otherwise the
sowing will not be completely done. Second-
ly, the state of relief work of the workers
should still continue because, due to the
rain, their living conditions are not pood
Thirdly, without a powerful, organised
dehoarding drive. you will not be able
to supply grain to them or their requisites

These are the living problems of the
day

SHRI ANNASAHEB SHINDE : As far
as the last part of the hon. Member's
guestion 18 concerned, I have no difference
with him If 1t can possibly be done and if
the grain can be dehoarded. in the pub-
lic interest, I am one with him., And that
has been the Government of India’s ap-
proach generally m these matters.

Now. as far as the other problems
mentioned by the hon. Member are con-
cerned, I am aware of some of these
problems. For instance,* there has been a
large-scale cattle mortality and there has
been a bullock shortage. Now the State
Government have made district-wise provi-
sion for providing taccavi loans for pur-
chasing them

SHRT YASHPAL KAPUR (Uttar Pra-
desh) : Tt is a post-mortem on the previous
year’s diought. What about the present
drought which is facing us in Eastern UJP?
I am sorry. People from Maharashtra and
other places shout and they get a chance.

~
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SHRI ANNASAHEB
Kapur, you can also ask.

SHINDE : M.

SHRI S. G. SARDESAT : There is the
‘wet drought also, it is a great problem.

SHRI ANNASAHEB SHINDE : Let me
complete my answer.

Sir, the taccavi has been made available
and district-wise quotas have been given to
district collectors. And very quickly dispo-
sals are taking place in some of these
areas, both in Gujarat and Maharashtra.
But the point is, it is not easy to create
bullocks, even if money is provided.

SHRI S. G. SARDESAI : Tractors.

SHRI ANNASAHEB SHINDE : One has
to understand the practical difficulties. In
this country we cannot provide cultivation
of millions of acres immediately by trac-
tors, where there ts a limited stock. Some-
thing has been done. It will have to be a
long-term measure, not a short-term mea-
sure. But about the other point which has
been raised by the hon.Member, despite
a very good rainfall in the drought areas,
still relief operation are being conducted
because we know that there is time till
the next crop comes. What has happened
is a very peculiar phenomenon because in
a drought period, that was the first time
in India that all people got secured employ-
ment.

Only recently, last week, I went there.
I saw the agricultural operations have star-
ted. Sowings have taken place. Weeding
has to be done and all. Therefore, why not
now reduce the number because the finan-
cial burden also, both on the Government
of India and on the State Government, is
very heavy, But I find that there is resis-
tance and even very small farmers think
that it is better to have permanent employ-
ment instead of going to the farm. But the
Government of India’s advice to the State
Government is to  gradually reduce the
number as the agricultural operations in-
crease and not to do it drastically so that
it should not hurt the people too much. I
think the State Governments
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necessary steps accordingly. I am glad in
these areas there is tremendous amount of
satisfaction over what has been done and
what is being done. What I would like the
hon'ble Member is to extend his co-opera-
tion, not to create dissatisfaction now that
the relief operations must continue on the
same scale as they were going on in the
month of April and May. I think that
would not be correct. I hope the hon’ble
Member will appreciate that.

SHRI PRITHWI NATH (Uttar Pradesh):
Mr. Deputy Chairman, Sir, the situation is
tragic and T feel unhappy at the feeling of
complacency that is being expressed by the
Minister of Agriculture. That feeling is so
clear, Mr. Deputy Chairman, in the state-
ment itself. 1 will only quote one sentence,
He says:—

“I am glad to say that with the co-
operation of the people and timely and
effective steps we have emerged success-
ful from this great ordeal.”

The hom’ble Minister feels as if we have
passed through the ordeal.

The other thing is that 1 find that he is
placing too much reliance upon the rains
that we had in Uttar Pradesh or in Bihar.
About Uttar Pradesh, Mr. Deputy Chair-
man, with your permission I would like
to read out only one news item appearing
on July 25. It is from Mr. Satish Chandra,
Chief Adviser to the U.P. Government. He
says:— 4

“Food situation in eastern Uttar Pra-
desh, particularly in Jaunpur, Azamgarh,
Ballia, and Ghazipur districts is “diffi-
cult’ and is likely to “worsen by the end
of August”.

This assessment was given by Mr.
Satish Chandra, Chief Adviser to the
Governor, while addressing political
workers and a few trade representatives
here today.”

The food situation is going from bad to

are taking | worse and he does not expect any amount
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of help in the form of rains to the State
of Uttar Pradesh. The Food Minister ad-
vises the people to get wheat and all these
things from the western districts. Now, Mr.
Deputy Chairman, in this condition for the
Minister of Agriculture to deserve congratu-
lations or to claim for congratulations or
to feel happy in his statement, to my mind,
is strange.

Secondly, I feel he is placing teo much
reliance upon the rains that U. P. had.
This statement from Mr. Satish Chandra is
dated July 25. I hope he is a responsible
officer. He also knows what are the effects
of rains in eastern U.P. And, as just now
my friend, Mr. Chandra Shekhar, has
pointed out, the magnitude of the problem
could be understood by how many people
are affected by the drought in Eastern U.P.
and Bihar. That is one thing.

About the second thing that I would
like to know is this. My friend, Mr. Nawal
Kishore, has pointed out but he could not
get a reply. We have spent huge amounts,
as my friend, Mr. Shinde, said, Rs. 148
crores. I want to know how much money
has been spent upon each State. Ninety
lakhs of people are employed as labour.
What is the State-wise break-up? What is
the proportion that Uttar Pradesh and
Bihar are getting? They are the States with
human masses. This is the area which is
chronically  drought-affected. That is my
problem. So I would like the Minister of
Agriculture to explain this position. He
claims that he has become an expert on
relief. On this I congratulate him. The
country is facing drought every year and
so he has become expert. But I would like
him to become an amateur so that he
passes on some of his experience to his
successors in the matter of drought.
Mr. Deputy Chairman, the Minister should
explain this point.

SHRI ANNASAHEB SHINDE: 1 would
very humbly submit. . .

[RAJYA SABHA]

So,
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SHRI D. D. PURI (Haryana) : MHe
should be given ten minutes. He is from

U. P.

MR. DEPUTY CHAIRMAN: 1 cannot
deviate from the procedure that we have
laid down.

SHRI D. D. PURI: We can sit for
about ten minutes longer. He has been rais-
ing his hand.

MR. DEPUTY CHAIRMAN : It is not
only Mr. Chandra Shekhar. There are
several others who have been raising their
hands.

SHRI D. D. PURI: We can sit a little
fonger.

SHRI CHANDRA SHEKHAR : If that
is the attitude I know how to speak. I shall
also adopt that method. Mr. Deputy Chair-
man, Sir, if it is your wish that I should
not speak in spite of the fact that there
is something like the discretion of the
Chair....

MR. DEPUTY CHAIRMAN : Wiil you
listen to me also. You have been very un-
kind to me.

Did 1 ever say that you should not
speak ? You have spoken several times
when I was in the Chair. I have allowed
you even out of turn. So it is not that.
There are cerfain times when you cannot
afford to have time.

SHRI CHANDRA SHEKHAR: All
Chair . . .

SHRI D. D. PURI : Sir, we can do away
with the' Tunch hour.

MR. DEPUTY CHAIRMAN : I have
been doing away with the lunch hour. I
have been giving only half-an-hour for
lunch in the last two or three days. But
there must be some limit.

SHRI CHANDRA SHEKHAR: And

SHRI CHANDRA SHEKHAR : One ! the limit should be taught to the persons

minute, Mr. Deputy Chairman.

who do not know the limit.
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MR. DEPUTY CHAIRMAN : I cannot
make any distinction here. My difficulty is
that as long as I am in the Chair, I cannot
make any distinction between Members.

SHRI CHANDRA SHEKHAR : I know
your difficulty, but you should know my
difficulties also. It is not that because you
are in the Chair, only you have difficulties
and we have no difficulties.

MR. DEPUTY CHAIRMAN :
everybody's difficulties.

I know

SHRI CHANDRA SHEKHAR : 1 have
many more difficulties than many of the
people sitting here.

SHRI ANNASAHEB SHINDE: I
would only submit for the kind considera-
tion of hon. Member that I have never
claimed myself to be an expert in drought.
Perhaps I am also a layman like the hon.
Member himself. But what I have been
claiming is that the Government of India
has considerable experience now and in
co-operation with the State Governments,
we are trying to give relief in the case of
calamities of vast magnitude. That is the
only humble claim that I am making. As
far as East U. P. and other areas are con-
cerned, we are aware of their problems.
As has been pointed out by Mr. Chandra
Shekhar, because of the density of popu-
lation and less purchasing power there,
if, agriculture is affected there, the adverse
impact there will be much more than in
many other areas. Therefore, we are aware
of these problems. What I submitted was,
supposing there had not been even last
week’s rain, the situation would have
deteriorated very much, and perhaps the
difficulties would have been manifold. I
am not saying that all difficulties are over.
Neither have I claimed that agricultural
production would not be affected at all.
What I am saying is, because of wides-
pread rains in these areas, there has been
a qualitative change in the situation, though
some of the problems would still be there.
We will have to face them.
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Then the hon. Member raised the ques-
tion of State-wise allocation. Now, drought
relief allocations are not made on the basis
of States; they are made on the basis of
the population affected, the arecas affected,
the agricultural production afiected. Last
year, it is well known to the hon. Member
and to the hon. House, the areas which
were affected were mainly Rajasthan, Guja-
rat, Maharashtra, Mysore and Andhra Pra-
desh. Therefore, the efforts were concentra-
ted in those areas. But as far as the emer-
gency production programme is concerned,
to which the hon. Member made a reference
and mentioned Rs. 148 crores, Uttar Pra-
desh and Bihar got a very large share. The
reason is that in those areas there is a
considerable quantity of underground water
resources ; they have a very large and
rich potential of underground water resour-
ces. My own feeling is that large amount
should\be invested here. We have been
giving an adequate share to these areas,
but then the pioblems of these areas are
very acute and very difficult and they will
have to be solved on a long-term and
short-term basis,

MR. DEPUTY CHAIRMAN :
Goray.

Mr.

SHRI A. G. KULKARNI : Sir, I want
to make a submission for your considera-
tion. I have given my name and I have got
my time. 1 request that both of my collea-
gues may be accommodated and given my
time.

MR. DEPUTY CHAIRMAN : Yes, Mr.
Goray.
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[ Sa-wwnafa] produced had to be given. The rest went
X, @ & it gAF S B Qe 1 - straight to the blackmarket, to those peo-
D = ple who were ready to buy wheat at
e s¥W 71 fF g @ don A S Rs. 150 to Rs. 180 per quintal, Is it a fact
Fvr wr A g9y &t a@ ¥ fFET | or not? If it is a fact, what is the use of
N qATT TR 1A T RE AT g | P‘flmpi“g in ta"fm ?nd more mofey, crores

. of rupees en from the ordinary tax-
SHRI N. G. GORAY : Sir, I confine .
> h
myself to this statement and the questions payer to fatten these rich farmers, who do

. . iy not given anything in return? Thirdly, if
arising out of this. Just now, my friend has you recall or refresh your memory, you had

also pointed 0 ut that nearly ?0 per zcent said that the wheat that we would require
of the cattle in M aharashtra was destroy?d would be of the order of 1.5 million ton-
and_ the same thing must have happened ! M| nes and that we are trying to get it from
Gujarat, Rajasthan a}nd other places. Sir, foreign sources. At that time, the estimate
here_ I have got a p 1c't ure of the Mahara- made by the American experts was that
shtrian peasants. Anfi it is not the bullocks India will require nearly 5 million tonnes
but the human beings that have _gone | L ood-grains, I am sorry to state here
un(?er the yoke and they are p l°“gh“‘5 _on that 1t is those experts who proved true and
fhelr own strength. This is t}}c co'ndlty;{n the local experts have completely failed. 1
in Maharasthra. And some thing drastic would like to know from the hon. Minis-

will have to be done so that the rains can | ter as to how many millions of tonnes of
be taken advantage of. Otherwise, many of | foodgimns he is importing or he plans to
the small peasants—the bigger peasants may | import from America and other countries.
have bullocks but the small peasants have Because unless you import the foodgrains
lost their cattle—will become poorer at the 5" "} possible for you to overcome this.
end of this monsoon season in spite of the | ¢ "\ ax;‘irrcpressible optimist. But I
fact that the monsoon has been very hind. | |4 ke 1o point out that it will not be
This |s_the first thing. Se_condly, Sir, possible for you to tide over this crisis
would like to ask the Minister as to what which is looming ahead and is likely to con-
has happened to this Rabi Crash Program- tinue for the negxt two or three years

me? So much money-—nearly Rs. 150 crores -
—~—had been invested. And even in Maha- SHRI ANNASAHEB SHINDE: Sir, It
rashtra crores of rupees were invested. Now, | is true that small farmers’ economy is very
I have got the figures from the Additional badly affected as a result of drought be-
SDO, Akola Dist. In spite of the fact that | cause they have to lose cattle and income
Akola Dist. was one of the Districts which | from agricultural production. And I think
had fared well so far as jawar and wheat were | it will take perhaps two to three years for
co_ncerned, we are swrprised to read from | them to completely recoup their economy,
this authentic paper that whereas the quin- | if monsoon does not fail again. We are
tals demanded from the agriculturists was aware of that problem.

of the order of 59,348 the procurement
was only 6,185 quintals. This document is| SHRI N. G. GORAY: Will you have a
signed by the SDO, which is an authentic special credit policy?

copy. I want to know from the hon. Minis- SHRI
ter as to what has happened to the pro- ANNASAHEB SHINDE: I made

duction of this Crash Rabi Programme? Js | ® mention_ about lt We shall - consider
it not a fact, as has been pointed out by one some spec.lal credit policy. But normaily
of his colleagues in the Lok Sabha in a | the taccavi loans are made available for the

public statement, that it was the richer pea- | P urchase of bullocks.

sant i

r(user('jy b\::ho got this money, use at and | 1 must convey my impression to the hon.

(‘;ovem m::er chrops and did Dot give the | Member of my recent tour. We thought
Ment  what  was required to be that large areas would remain unsown be-

iven. :
given. Only 10 or 15 per cent of what was | cause the means of cultivation would not
Al

s
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be there I have recently come from
Ahmednagar which 1s one of the worst
areds in the country, almost an and zone
And there I found extensive sowing taking
place The farmers have been cooperating
with each other A number of things are
being done But the point 1s the Govern-
ment has done quite a lot of

1 PM things Quite a lot of seed has

been provided In a large num-
bers of cases taccavi loans have been pro-
vided Not only that In Ahmednagar dis-
trict alone 10 lakh acre bajra sowing was
dune which never happened in the history
of this distict And the same thing has
been repeated n nine districts So the same
thing was done in  Gujarat also Bajra
sowing 1s taking place It 1s a good thing,
becavse we were afraid that 1t wounld affect
sowing, but that has not affected sowing to
that extent

Then about the crash programme I do
not think this 1s the relevant occasions to
discuss the problems of the crash pro-
gramme But since the honourable Member
has raised thus question, I would only sub-
mut for his consideration that the main
content of the crash programme is to
orgamise irrigation schemes, pumping sets,
tubewells, Iift umgation, diversion of river
channels and so on to the fields, etc And I
think the money which was meant for it
has been spent for that purpose

SHRI
sute?

KRISHAN KANT Are you

SHRI ANNASAHEB SHINDE I am
sure about 1t Except the margmal cases,
I am sure about it But the pomnt 1s n
Gujarat and Maharashtra and parts of
Mysore, though the rmgation schemes
were put up, there was no water and they
were not really useful for the last year
They would be useful now Lift wrnigation
schemes were put up with the assumption

that September October rains would be
thcre and they would be flowing
But last year as a result of drought

the streams got dried up and whatever
irrigation schemes were put up were really
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not useful Therefore, to that extent pro-
ducuon 1n those areas was not there, There
was no addition to the production in those
areds, there was some addition to the pro-
duction but not to the extent expected.
There were some other factors also which
adversely affected production Production
was affected because of shortage of power,
for instance As is known to the entire
House, last year many other factors came
n our way and they were beyond our con-
trol There was power shortage in UP,
There was power shortage in other btates
also where farmers could not get adequate
power to run therr tubewells, etc Even if
water was there, pumping sets were there,
they could not wrrnigate their crops because,
as the honourable Member knows, for this
high yielding variety, if timely water 18 not
given, the entire seed is upset, and <o pro-
duction 1s adversely affected

SHRI N G GORAY Mr Shinde, do
not evade the 1ssue The 1ssue 1s very
simple I was trying to point out how in
Maharashtra there were districts which
did well in production of wheat. I am talk-
g of production I am not talking of the
difficulties that intervene In spite ot that,
what you got by way of levy or procure-

ment was almost mil There you are just
feeding the rich farmer
SHRI ANNASAHLB SHINDE  After

all, Maharashtra, as you know, being a
very heavily deficited State, the prices were
very high, and as you know, there wheat
production s also very insignificant. But 1
wish the Maharashtra Government had
succeeded a lhittle more There was resis-
tance from the farmers And I must say
that farmers m this country somehow or
other did not reconcile to the prices and
though there was some reference to the
Government policy, there was some diffi-
culty and the farmers did not reconcile to
this These are the difficulties which came
in the way of procurement Then the other
point made by the honourable Member
T was about mports

SHRI N G GORAY You do not want
| to reveal the figures perhaps
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SHRI KRISHAN KANT : They are
known to everybody now.

SHRI ANNASAHEB SHINDE : At least
I am not aware of it. I can only say, I have
one point on which I am not prepared to
concede at all to my friend. He said our
calculations were wrong while some joreign
experts have proved correct. May I submit
what I had said earlier—I would reiterate—
I was referring to the gap between the
demand and the supply last year? Last
year, though it witnessed one of the worst
droughts, the gap between our requirement,
our demand and the supply was actually
not more than a million tons. Though we
contracted to purchase two million tons, the
arrivals up to June were one million tons
and that really helped us to meet the situa-
tion though there was some distress here
and there.

"~ As far as the coming Yyear’s require-
ments are concerned, I think the Govern-
ment of India is well aware of them. We
are assessing the situation from time to
time. Suppose in east U.P. and Bihar there
was no rain last week. Then our require-
ments woyld have been changed. Now that
there are rains, I think the country is going
to have a good kharif crop. Government ot
India would take adequate care to see that
necessary imports are made in order to
meet the requirements of the public dis-
tribution system. Though there will be
some distress and difficulties and hardships,
I would assure the hon. Members that
Government of India is confident that there
will be no dislocation and we will see
that we are in a position to manage the
food economy with local procurements and
imports.

st wra fag a=i (IO w_w)
w™ fefqy &1 ww s & 7

= dwrow fag (fage) - =fw Surems
TPRE, g4 & §49 ¥ A1 991 g @ T I7W
WM I U g g@ F ATA FeAT ATeAT §
f& = W ¥ awrg A Ffw AfE F Fww
aw & wfywmw feegt ¥ @9 #@we ®R

Tar &, M@ ag Wera g1, @ T gl

MEC T SGE D)

[RAJYA SABHA] Statement on drought situation

176

T AT &1 47 I 520 &) a1 Rk @Y
g A% fage 1 AaTw @ oW we W
ga¢ AT @ £ 5 agt Al ¢ oy @
wIE @ IR E w2
W/ A WX wEen FB G g
§ 1 T-Fm qagd 957 wfadt § T Fwwr
X od § 1 oA wgEr =R oy W ame
g fF s00 wEE agr W ¥ AT NG 4 A
FIR qeT WR FYO P w7 aur @ B
gl &%) & Y@ & W, @ F A
AT St ¥ o1 Agar g R oFm oI #
g e & f fage a1 S mrer e
| EF Y 9 §E § Wi g dwer
A A A T g, I F aew & faw
FF A FTOL FCH FET IS A1 G |

@Y g a8 § fF qu ae Wt @ F
w9 W # &g & @w w7 wew &
g w95 F T & AT IE w5
N gar § | @ mfge dAEr e o
F fow & 1 WORlY g W 99 AR wwRn
™ AW qEwd W% wE S 9w, &%
o =wE AY § gedr § 1 g IR R
gafed WAl WIS FT¥gA W
I qT FAT B @R GUREl A s9%
FE F AT WG AT § | I FA Avgw [
T 2 W HAW wsA 1 ST § @ gha
Ffra g I @ W g FN Ad ]
FAW g TaT & AR 9§ WRW
g AEr AW A IT AT FAR WA T
gar & | e @R ffw oam ¥ fa9
21 g & I F fgq A WIEF
faw & 99 A word @ (90 3, 9% *1 gaenw
FE ¥ frg & @ T FgAT AT § 0
TR T F 4§ WE A A ")
ST 2 ar g o ww F fWQ §
T WSt #Y 91 § AR 7 (wend @ W)
S, A a9 4T A" Ffe

oY JqEWEEA : TIT a7 AT 2 AW g
o9 FEfdwRdTT qfed



177  Clarifications relating to [26 JULY

st darew fag - @ § A WO A
¥ oz s 9 g R gw feafa &1 wwaen
@ & fow, g9 & S0 A = J a=wwW F
* fag @y F Mg ® gad gaafvaaR
W wEEE FUAN WL qFE FF & qgd
IEwR R arag gfeemior ¥ fagre & Jar
= 2w F M fged? & @@ wrr @ ¥ oA
W ¢ o gEe F fAu A edy deen
Terad ! AR Jgi A% gfmafe A -
gfee a1 a9 §, o @ w2 o@ R
A gl S ¥ S Awar g oA
ag wfe afe w wamEfe ¥ foed 3 fm
T FaF THG ¥ a9y F g o @
R #E faFew, FE g T o X
g 7 gl wrf AT g A1 Wy amen A

=~

FAT FT |\

SHRI ANNASAHEB SHINDE: Sir,
such queries as the honourable Member
just now put have been raised earlier and
1 have already replied. About the star-
vation deaths, if the honourable Members
gives me the particulars, I will refer them
to the State Governments for necessary in-
quiry.

Then, Sir, as far as the question of
declaration of drought or scarcity or famine
is concerned, the State Government is fully
competent to take such action as it deems

fit depending upon the nature of the situa- !

tion there. It is a State subject and the
State Government can do that.

As regards the question as to what our
long-term approach for protecting these
areas against these calamities concerned,
I have already made my posiuon clear.

MR. DEPUTY CHAIRMAN:
Mr. Panda.

Yes,
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SHRI K. C. PANDA (Orissa): Mr.
Deputy Chairman, Sir, I have got nothing
to say on this. T only sympathise with the
people of Maharashtra, Gujarat, Rajasthan
and Bihar and other States also. Bst I
am sorry, Sir, that the honourable Minis-

ter has forgotten to mention Orissa in his
statement here.

SHRI ANNASAHEB SHINDE:
have got floods there.

You

SHRI K. C. PANDA : Or, Sir, he in-
tentionally does not want to say that there
is something worse in Orissa now though
the Orissa Government, which is being pre-
sided over by the agent of the President,
has declared more than nine districts as
drought-striken areas and several deaths
due to starvation have been reported by
the papers. And, Sir, one of the papers,
“Samaj”, which has a wide circulation,
and which is also considered to be inde-
pendent, has .lso reported these things
publishing pictures and  these are from
Keonjhar, Bhowanipatna, Bolangir dis-
tricts and paits of Sambalpur and othe:
areas. But, Sir, that is also being denied.
I want to know categorically from the
honourable Minister  whether they are
going to change the Famine Code which
was formulated in this country in the 19th
century ; it was formulated before 1900, |
believe. It should be revised now accord-
ing to the circumstances which are chang-
ing nowadays and which have considei-
ably changed after independence. That 1s
One thing ... (Time Bell) ... Sir, I have
got something to say abBout Orissa and sv,
1 want some more time.

MR. DEPUTY CHAIRMAN : Then be
] brief.
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SHRI K. C. PANDA: Yes, Sir, I am
brief. Then, Sir, the people from the
drought-striken arcas fled to the canal-
irrigated areas for work and they have
found to their utter surprise that the Hira-
kud canal was dry and there was no water
to wurrigate the lands and no water to pro-
duce electricity and they were very much
frustrated. The works of different depart-
ments which were scheduled to be started
have been stopped although the Govern-
ment is boasting of its crash programmes,
the Small Farmers’ Schemes and other
schemes. But the scheduled picgiamnmes
of the PWD, the rural engineering organi-
sation, etc. and of certain other organisa-
tions were stopped. But, on the other
hand, they have now declared Orissa a
surplus State and have transferred about
25,000 tonnes of foodgrains from Orissa to
outside areas as the people have no power
to purchase foodgrains. But what 1 find is
that they have given dehydrated peas to
the rice-eating people in lieu of work. At
least they should give half of rice and half
of peas. These people have to go at night,
after the day's work, to some other place
or some other persons to exchange peas
for rice becaunse they and their children
cannot remain only on peus though they
have to remain like that. These are the
conditions, Sir, now prevailing in Orissa.
Now, just at the advent of the rains, as
we call in QOriya, the “GAJA MARUDI™
that 1, the germinated seeds sown earlicr
dried up. The second time they had
sown. But, after the floods, it was washed
away. Now the problem will be for
Mr. Shinde to give them seeds. And I
have already said, many kinds of seeds
they are giving are not germinating pro- |
perly. These are the problems for Orissa. |
I want to have a categorical assurance,
from Mr. Shinde that he is going to take
personal interest in Orissa, because Orissa
is now under President’s rule.

SHRI ANNASAHEB SHINDE: Sir, in
answer to the last query of the hon. |
Member, I can say that I can take per- |
sonal intercst in Orissa. Theie should be
no difficulty about that.

’

Then, Sir, I am sorry that I am not in
agreement with the hon. Member's assess-
ment of the situation in Orissa. Though
the monsoon was slightly delayed there,
Orissa has been having for the last two
or three weeks extensive rainfall, or, if
I may say so, excessive rainfall, and at
least to my knowledge, there is no severely
affected drought area there. ..

SHRI K. C. PANDA : But the Orissa
Government had declared. .

SHRI ANNASAHEB SHINDE : This
was when monsoon was delayed at an
earlier stage. The monsoon was slightly
delayed. But, all the same, we will get in
touch with the Orissa  Government and
find out the position and if there is any
need we shall take necessary steps in this
regard.

Only one important point has been rais-
ed by the hon. Member. He says that it
is the same traditional, old Famine Code.
Now, the Government made its position
clear that Famine Codes are within the
competence of the State Governments; they
can frame, change and modify them. We
have advised the State Government to
modify their Famine Codes. Most State
Governments have brought them up to
date. But as a result of a number of
suggestions made on the floors of both
the Houses, we have taken up the initia-
tive ourselves. We have started examina-
tion of all the Famine Codes of the States,
and we propose to work out and evolve
certain broad guidelines for the State Gov-
ernments. We would consult the State
Governments and, if necessary, Members
of Parliament also through the Consulta-
tive Committee. Now, all the State Gov-
ernments, I must say, do not stick to the
old norms, whether it is a question of
wages, whether it is a question of declara-
tion of scarcity and drought areas, etc.
Most of the State Governments now take
necessary steps according to certain set
patterns. If there are any suggestions of
the hon. Members in regard to this, I am
prepared to welcome those suggestions so
that it would be helpful for us to work
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out the guidelines for the State Govern- [ was done.

ments.

SHRI CHANDRA SHEKHAR: Mr.
Deputy Chairman, Sir, I am sorry to be
a little sentimental. But you should under-
stand my agony and distress. | do not
think that my pleading will change the
attitude of the Government of India or per-
haps it will better realise the situation as
it is obtaining. But [ shali tell my honour-
able and distinguished friend, Mr. Shinde,
for whom I have the greatest regard, that
by good words and intelligent statements
he can create a good impression but he
cannot change the reality of the situation.
The reality is that starvation death is steer-
ing in our face and it is going to tuke over
the whole Government of India and the
whole country in the coming few months
if our attitude remains that of compla-
cency.

Mr. Deputy Chairman, Sir, T know the
futility of my statement. Last year, in
September, when I said that the food situa-
tion is going to be very grim, I was accus-
ed of creating a panic, not by small people
but by high-ups who are responsibility to
run this country and those who run the

Food Ministry. They said that T was
creating undue panic. But what is the
situation in eastern U.P. ? Mr. Deputy

Chairman, Sir, this is not for the first
time since the days of the British that they
have declared this area as chronijcally de-
ficit area. You see any famine report
during the British raj. These eastern U.P.
districts and north Bihar have been des-
cribed as chronically deficit areas. Not
only this, Mr. Deputy Chairman, Sir, but
the Asoka Mehta Committee devoted a
full chapter and said that these districts
in eastern U.P., including Rae Bareilly,
Partap Garh, Balia, Ghazipur, the whole
Division of Gorakhpur, Banaras, Allahabad,
Faizabad and T.ucknow,
deficit areas.

should be done.
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are chronically | I feel that it is my duty
They said: that something | have still some lurking
Sir, again another Com- | pleadings with the Government may have
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Now, Mr. Shinde says there
have been some rains. But he has perhaps
forgotten that Parliament was given a
solemn assurance that the Rihand dam
which was being constructed, will provide
electric power to the poor peasants of the
Eastern U.P. Now the whole power goes
to the Hindalium, the Birla Aluminium
Factory. I have nothing to say about it.
What is the opinion of the State Govern-
ment today? They say that they cannot
provide power to anybody for three years.
With the total collapse of machinery both
at the political level and also at the elec- .
tricity level, I don't know with what magic
the situation is going to be met.

Mr. Deputy Chairman, Sir, the same is
the situation of North Bihar. If you take
it together, it will mean a population of
40 to 50 million people and if scarcity
situation prevails in this country, then no
ingenuity of human mind or no statement
in this Parliament House can save the
situation and people’s suffering. Sir, 1
have been hcaring this logic for the.last
20 years. They always say: if you can
give a specific case of starvation death, the
Government will enquire into it. Now,
starvation death is not death by a bullet
so that you can say that the man got the
bullet and died. Starvation desth means
death by malnutrition which may be due
to hunger or poverty. In extreme cases of
scarcity, these deaths by malnutrition and
starvation increase. This debate has becn
going on for 20 years. T am sorry that
a person like Mr. Shinde wants a clear
definition between death from hunger or
starvation and from malnutrition. Every
time an explanation is given from the
Government side that the death was not
because of starvation. It was because of
malnutrition. Is it the way we are going
to deal with such a serious national cri-
sis 2 Sir, I warn the Government because

and because I
hope that our

mission was appointed by the Government; some effect and the Government may be
of India, i.e. the Patil Commission. Thev : better aware of the developing situation in

also came to the same conclusion. Suc-

East U.P. and North Bihar. Sir, if large

cessive reports were received but nothing . scale developmental activities are not taken

~

‘
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{Shri Chandra Shekhar.]

up, if there is no special programme for
power generation and if there is no pro-
gramme for providing irrigation and em-
ployment, nothing is going to help.

After three years of pleading with the
Government of India and the U.P. Govern-
ment, I got a mini steel plant for my own
district in joint venture. Now, the Gov-
ernment of India has said that for five
years there is no question of starting the
work on that mini steel plant because we
cannot give power. The agreement has
been signed. Everything has been finalised.
It is in the budget. But the Government
says that there is no question of stairting
the work for 5 years because there is no
power. Do you think that the hungry peo-
ple are going to wait for 5 years and the
unemployed people are going to loiter in
the streets for five years? Are they going
to be fed by the good-worded and very
sweet statements of my friend, Mr. Shinde?
The situation is perilous. 1 think the re-
medy lies in searching our own hearts. Tt
is not only that thé State Government
will consider. Delhi will have to consider
whether this life of pomp and show and
this display of wealth being allowed at the
highest echelons of society and poverty
can co-exist. If you are to do something
for the starving people of India who are
the victim of natural calamities, then please
try to observe austerity at the highest
level. But nothing has been done and
you have not initiated anything. With the
Ashoka and the Akbar flourishing with
black money, with the Oberai entertaining
people spending black money you cannot
solve the problems of UP., North Bihar,
Maharashtra or Rajasthan. Change your
mind, change your attitude, change your
tactics, change your strategy. Unless and
until you change your strategy these peo-
ple are doomed to death and these parlia-
mentaly institutions and statements in these
institutions either by me or by my friend,
Mr. Shinde will have no validity.

SHRI ANNASAHEB SHINDF: Sir,
the hon. Member has raised some funda-
mental issues. I have full sympathy along

[RAJY A SABHA]
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with him for the cause of the poor people,
as it is known that East U.P. and North
Bihar are really poor areas in our coun-
try. But recently, three months earlier, I
had toured East U.P. and 1 was really sur-
| prised to find, with whatever limited know-
ledge and understanding 1 have of agri-
cultural problems, that it is one of the
most fertile lands in U.P. There is tre-
mendous potential of underground wate:
there, but that has to be harnessed. Chandra
Shekharji has said that that has to be har-
nessed and resources have to be made avail-
able, and ! think that is the substance of
what the hon. Member has said. T think as
a result of the failure of rains the U.P.
Government is now struggling to work
out some plans 1 think the mam comtent
of the scheme is going to be a< to what
extent the water resources can be harnessed.
But in a limited debate like thiv—I know
my limitations—I shall not be in a posi-
tion to meet all the points raised by the
hon. Member. But 1 am quite clear in
my mind that in this country, unless re-
source mobilisation is done and unless we
concentrate our resources particularly in
problem areas where the soil and water po-
tential is rich, many or our problems will
get difficult.

As far as the food situation is concerned,
the Government of India is aware of the
difficulties prevalent in the situation itself;
but may T assure my hon. friend, Chandra
Shekharji—because he feels that I use
sweet words and perhaps create some other
impression—and humbly submit for his
kind consideration that I speak what T
sincerely and honestly feel ? Perhaps, ac-
cording to you my assessment may be
wrong—that is a different matter.

SHRI CHANDRA SHEKHAR: Your
assessments are correct but your statements
are not.

\

SHRI ANNASAHEB SHINDE: I would
only say that there has heen a very sub-
stantial shortfall in the production of
foodgrains last year and that is why prices
have gone up and the prices arz hitting
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hard the poor areas and the poorer sec-
tions of our society and that is why dis-
tress has been there. It is not due to the
failure of rain alone. There are many
other factors in the economy which are
causing hardship to the people. The Gov-
ernment of India is aware of it and I can
only say that we shall try our level best
to help these people.

REQUEST RE LAYING ON THE TABLE

OF THE HOUSE OF THE KAPUR

COMMISSION REPORT ON BHARAT
SEWAK SAMAJ

SHRI KRISHAN KANT (Huryana):
Sir, I would like to draw the attention of
the Government through you to the fact
that Mr. Justice Kapur has submitted his
Report on the inquiry held into the Bharat
Sewak Samaj. Therefore, I request that
the Report should be laid on the Table of
the House at the earliest possible oppor-
tunity. As you know, the Sachar Com-
mission Report was laid on the Table of
the House immediately. Then why are
they leaving out the BSS Report? T Lope
the hon. Minister of Parliamentary Affairs
will see to it that within this week or next
week that Report is laid on the Table of
the House.

MR. DEPUTY CHAIRMAN: The
House stands adjourned still 2.15 p.Mm.
today.

The House then adjourned for
lunch at twenty-nine minutes past
one of the clock.

The House reassembled after lunch at
fifteen minutes past two of the clock,
Mzr. DEPUTY CHAIRMAN in the Chair.

THE MANIPUR APPROPRIATION
BILL, 1973

THR DEPUTY MINISTER 1IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): Sir, I beg to
move :
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“That the Bill to authorise payment
and appropriation of certain sums from
and out of the Consolidated Fund ot the
State of Manipur for the services of the
financial year 1973-74, as passed by the
Lok Sabha, be taken into consideration.”

In March last Parliament had approved
four months' supply for the current finan-

‘cial year in respect of Manipur in order

to carry on the administration of the
State pending detailed consideration of the
Budget. The Lok Sabha has on the 24th
July, 1973 now voted the Demands. The
Bill before the House arises out of the
Demands passed by the Lok Sabha and
the expenditure ‘charged’ on the Consoli-
dated Fund of the State of Manipur,
amounting in the aggregate to Rs. 47.16
crores, including the sums earlier voted ‘on
account’,

Details of the provisions included in the
Budget were given in the documents cir-
culated to the House in March last. 1
would, however, like to indicate that
against an outlay of Rs. 7.67 crores last
year, the State’s Plan in the current year
will be of the order of Rs. 8.9 crores.
Emphasis in the Annual Plan is on com-
munications and- social services in the con-
text of the need for creating minimum
infrastructure for development and provi-
sion of educational and health facilities to
the people, a bulk of which are from the
weaker sections of the society. In addi-
tion, sizeable outlay on certain Centrally
sponsored plan schemes is also provided
for in the current year’s Budget. These
include expenditure on the Loktak Lift
Irrigation  Scheme,. Regional Medical
College and 132 kw. power transmission
lines.

The question was proposed
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